IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :12-11-2025
Date : 12.11.2025

. \Name of the Applicant

Order
BLAPL- Dtd. (Se.
90542/2025(12.11.2025 || Sop oo, [RK MALLICK c.o. 09511~ Moo
10
] Order
BLAPL- Dtd. (Se.
90543/2025(12.11.2025 | 07" o [RK MALLICK c.o. 09511~ Moo
10
] Order
BLAPL- Dtd. (Se.
90544/2025(12.11.2025 |/ . |SAROJ KUMAR ROUTRAY c.o. 09511~ Moo
10
] Order
BLAPL- Dtd. (Se.
90545/2025(12.11.2025 [/ 00e” |G JAYASINGH c.o. 09511~ Moo
10
] Order
BLAPL- Dtd. (Se.
90547/2025(12.11.2025 || o oo [BK NAYAK c.o. 202511 [BATL-1 Nes
10
] Order
BLAPL- Dtd. B (Se.
90548/202512.11.2025 |00 . |LN RAYATSINGH c.o. 202511 [BATL-1 e
10
] Order _
BLAPL- Did. (Se.
90549/202512.11.2025 |00 |G SAHOO c.o. S095_11_ [BAIL-2 No-
16)
10
] Order
CRLREV- Dtd (Se:
90557/2025(12.11.2025 |oo0"> ©  |BIBHUTI RANJAN MOHANTY c.o. 09811 No-
16)
10
Il Order _
90580/2025(12.11.2025 |"ELC)~ S. MOHAPATRA c.o ESURT btd. WRIT éiﬁ(
T 20230/2025 |7 U : 2025-12- |BRANCH-4
12 27)
15
] Order ,
. 90581/2025 12.11.2025 |WE(C)~ G. N. SETHI c.o EgURT ptd. WRIT éif<
s 20230/2025 |7 ~* o * 12025-12- |BRANCH-4
12 15 27)




Order WRIT
COURT (Se:
WP (C) - Dtd. BRANCH
90582/2025(12.11.2025 31203/2025 K- S+ DAS Tg. 2025-11- | (DIVISION Ti7'
10 BENCH-3) |
S~ COURT giger (Se:
90584/2025|12.11.2025 30687,2025 S -K-BEHERA NO. | ioe_ 11— No-—
12 117
10
Order
WP (C) - COURT |Dtd. WRIT (Se:
90585/2025(12.11.2025 28708/2025 |B- K- LENKA No. 5 2025-12- |BRANCH-7 INoo.
01
Order WRIT (Se:
WP (C) - COURT |Dtd. BRANCH =
90586/2025/12.11.2025 |1 3074/50,5 N- K. ROUT NO. 5 2025-12- |(DIVISION Ti7,
08 BENCH-3) |
Order
WP (C) - COURT |Dtd. (Se.
90587/2025(12.11.2025 28979/2025 G- N- SETHI No. 5 |po2s-12- No-
117
08
Order
WP (C) - COURT |Dtd. WRIT (Se:
90589/2025112.11.2025 |1 4460 /2025 B+ C- DENKA NO. 5 2025-11- |[BRANCH-2 |No-:
10
Order (Se:
WP (C) - COURT |Dtd. WRIT -
90591/2025(12.11.2025 31668/2025 B K- DAS No. 6 l2o2s-11- |BRANCH-7 Tg)
25
Order
WP (C) - COURT |Dtd. WRIT (Se:
90592/2025(12.11.2025 23614/2025 S+ K- BISWAL No. 6 l2o2s-11- |BRancH-2 [Hoo.
10
Order (Se:
WP (C) - COURT |Dtd. WRIT -~
90593/202512.11.2025 31651/2025 > SAMAL NO. 6 /9999-12- [BRANCH-1 gi)
31
Order
WP (C) - COURT |Dtd. WRIT (Se:
90595/202512.11.2025 19890/2025 |5+ DAS NO. 6 2025-11- |BRANCH-2 |No-
10
WP (C) - COURT giier (Se:
90597/2025(12.11.2025 26531 /2025 M- MOHANTY NO. 2025-19- No—
16
15
Order ,
90598/202512.11.2025 |12 c)” P.K.MOHANTY vo. P, WRIT Koo
T 12591/2019 | " : 2025-11- |BRANCH-5
16 22)
11
Order .
90599/2025(12.11.2025 ["£(C)~ S.B.UDGATA ESURT ptd. WRIT éiﬁ(
T 12591/2019 """ ’ 2025-11- |BRANCH-5
16 22)
11
WP (C) - COURT |Order (Se:
90600/2025(12.11.2025 24648/2025 b+ D+ PANDA NO. Dtd. No-
16 2026-01- 22)




05

Order
COURT (Se.
WP (C) - Dtd. WRIT
90602/2025 12.11.2025 ) 200 PARIDA NO. oo 11 lmmancHo1 MO
16 30)
11
Order ‘
90603/2025|12.11.2025 "B (C)~ B.UDGATA ;gURT ptd. WRIT éif(
e 16035/2018 | """ * |2025-11- |BRANCH-7
16 10)
11
Order (
WP (C) - COURT |Dtd. (Se
90604/202512.11.2025 /oo, K. BARIK vo. 6 l2025-12- No-
10)
09
Order (Se:
WP (C) - COURT |Dtd. WRIT =
90606/2025|12.11.2025 16035/2018 b - K-MOHANTY NG. € 12025-11- |BRANCH-7 Iilg)
11
Order
COURT (Se
WP (C) - Dtd. WRIT ©
90607/2025 12.11.2025  [Z ool oo DAS NO.  |ooos 1o- |lmmancH_7 NO
25 18)
31
Order ‘
90608/2025(12.11.2025 |"ELC)~ MUDULT ESURT btd. WRIT éif(
e 31255/2025 * ]9999-12- |BRANCH-3
25 28)
31
Order WRIT
COURT (Se:
WP (C) - Dtd. BRANCH ©
90609/202512.11.2025  |Z o8 o K. JENA gg. 5599-12- | (DIVISTON ng,
31 BENCH-1) '
Order ‘
90610/2025(12.11.2025 | LC)~ T. NAYAK EgURg btd. WRIT ésf<
e 31337/2025 : © 2 12025-11- [BRANCH-2 |.°
OLD 45)
24
Order .
90611/2025(12.11.2025 |"P(C)~ C. SINHA EgURg ptd. WRIT éi?(
Tt 31519/2025 : © 2 12025-12- |BRANCH-6
OLD 25)
01
Order WRIT
COURT (Se:
WP (C) - Dtd. BRANCH ©
90612/2025 12.11.2025 |/ 060 K. DAS ggb 3 |,025-09- | (DIVISTON T§1'
09 BENCH-2) |
W (C) - COURT giier (Se:
90613/2025(12.11.2025 )00 oo MOHANTY NO. 3 ool o No-
OLD 111
08
S~ COURT giier (Se:
90614/2025|12.11.2025 |, 0002 /5095 BISWAL NO. 3 1) oe 11 No—
OLD 111
10
Order
COURT
WP (C) - Dtd. WRIT (Se.
90616/2025 12.11.2025 |/, 0 0o K. MISHRA NO. 3 0ol ol ImRANCH-1 |Nae.
OLD
29
WP (C) - COURT |Order (Se:
90617/2025 12.11.2025 |3 =" . C. BARIK o, 3 lbea. R




OLD |2025-10-
31
Order ‘
90619/2025(12.11.2025 |"E(C)~ S. K. BISWAL EgURg ptd. WRIT éi?(
T 17484/2025 |7 i 2025-11- |BRANCH-7
OLD 48)
06
Order
90621/2025(12.11.2025 |"E ()~ S. K. BISWAL EgURg ptd. WRIT éiﬁ(
e 17446/2025 |7 °° © 2 12025-11- |BRANCH-6
OLD 26)
06
Order ‘
90622/2025(12.11.2025 |"ELC)~ P. N. NAYAK EgURg ptd. WRIT éi?(
T 31787/2024 " ° . 2025-11- |BRANCH-4
OLD 19)
06
Order (
90623/2025(12.11.2025 |"ELC)~ A. MOHANTY ;gURg btd. WRIT ésﬁ(
e 31787/2024 [°° © 2 12025-11- |[BRANCH-4 |.°
OLD 19)
06
WD (C) - COURT giger (Se:
90624/2025(12.11.2025  |J o0 oo [K.N.SAHOO T No-
20 19)
09
ABLAPL- COURT gijer (Se
90625/202512.11.2025 ([0 [MR SAHOO NO. | ooi ,,_ [BAIL-2 No-
20 18)
07
WD (C) - COURT giger (Se:
90626/2025(12.11.2025 | 208’ o |S. K. DASMOHAPATRA NO. | ooi g No-
20 18)
10
ABLAPL- COURT gi:er (Se
90627/202512.11.2025 |,/ 00 " |JADUNATH PRADHAN NO. | ool i, [BAIL-2 No-
20 16)
10
Order WRIT |
90628/202512.11.2025 |2 ()~ S. K. DASMOHAPATRA ESURT btd. BRANCH ésﬁ(
T 30392/2025 | °° 5o |2025-11- |(DIVISION 186
10 BENCH-1) '
Order (Se.
WP (C) - COURT |Dtd. WRIT -
90629/202512.11.2025 |70, =0 0 oc M. D. BISWAL N0 1 12025-11- |BRANCH-6 gz)
28
Order (Se:
WP (C) - COURT |Dtd. -
90630/202512.11.2025 |37.0" 0 < |B. K. ROUTRAY o 1 l2025-11- No
36)
10
Order
COURT
WP (C) - Dtd. WRIT (Se:
90631/202512.11.2025 300007 0 |J. SAHOO Tg. 5026-01- |BRANCH-1 o,
05
WP (C) - COURT giier (Se:
90632/202512.11.2025 |7coon” o < |P. K. BEHERA NO. | gon qqo RIS
16
10
' [90633/2025(12.11.2025  [wP(C) - \JADUNATH PRADHAN (COURT |Order (Se:




9518/2025 NO. Dtd. No-
16 2025-11-
10
Order
COURT
CRLMC- Dtd. CRIMINAL |(Se:
90634/2025(12.11.2025 2856/2024 DILLIP SAMAL NO. 2095-11— |lMTsC No—
16
07
TRP (C) - COURT giier (Se:
90636/2025|12.11.2025 368/2025 |SRRAT DASH R No-
16
10
Order
COURT
ABLAPL- Dtd. (Se:
90638/2025|12.11.2025 2992,/2024 |PK MOHANTY NO. oo 11 No-
16
10
Order WRIT
COURT (Se:
WP (C) - Dtd. BRANCH
90646/2025(12.11.2025 12800/2013 P.NAYAK Tg. 2025-11- | (DIVISION ng,
10 BENCH-2) |
Order WRIT
COURT (Se:
WP (C) - Dtd. BRANCH -
90649/2025(12.11.2025 12800/2013 K.N.SAHOO Tg. 2025-11- | (DIVISION ng,
10 BENCH-2) |
Order
WP (C) - COURT |Dtd (Se:
90650/2025(12.11.2025 92778/2025 A.K.DAS NG, 1 12025-11- No—'
109
06
Order (Se:
WP (C) - COURT |Dtd. -~
90652/2025(12.11.2025 31586/2025 S.C.MEKAP No. 1 |2025-11- No |
109
10
Order (Se:
CRLREV- COURT |Dtd. ‘
90656/2025(12.11.2025 837/2025 S.MOHANTY No. 1 l2025-11- No—'
109
10
Order
MISC.
FAO- COURT |Dtd. (Se:
90661/2025(12.11.2025 101/2022 J SAHOO NO. 1 |2025-11- [RPPEAL No—
SEC.
07
Order
COURT
CRLREV- Dtd. (Se:
90662/2025(12.11.2025 687/2025 G.D.SINGH NO. 3 2025-12- No—
OLD
08
. COURT gijer MISC. (se.
90664/2025(12.11.2025 M BEHERA NO. 3 . APPEAL ‘
101/2022 2025-11- No-
OLD SEC.
07
Order
COURT
RSA- Dtd. SECOND (Se:
90665/2025|12.11.2025 443/2025 |T-N.CHAUDHURY Tg. 5026-01- |APPEAL No-'
19
ABLAPL- COURT giier (Se
90667/2025(12.11.2025 12529/2025 RR NAYAK TS. 2025-11— BAIL-2 Tg;

11




Order

COURT (Se:
CMP- Dtd.
90668/2025(12.11.2025 1699/2025 S.K.ROUT NO. 2026-01— No-
23 10)
20
CMP- COURT giger (Se
90669/2025|12.11.2025 907/2025 |F-K-BARIK NO. oo 11— No-
23 10)
10
Order
MISC.
FAO- COURT |Dtd. (Se:
90670/2025|12.11.2025 30/2024 G N SETHI NO. & |2025-12- |RPPEAL Noo
SEC.
03
Order
CMP- COURT |Dtd. (Se:
90671/2025(12.11.2025 125272025 A.PATTANAIK NO. 6 |2025-11- No-
11
Order
CMP- COURT |Dtd. (Se:
90672/2025|12.11.2025 949/2025 A.SAHOO NG, 6 12025-11- Mo
10
Order WRIT (Se:
WP (C) - COURT |Dtd. BRANCH -
90673/2025/12.11.2025 |1 )59 /505 (© BARIK NO. 6 2025-11- |(DIVISION T86,
11 BENCH-1) |
Order (Se:
CRLMP- COURT |Dtd. ‘
90674/2025|12.11.2025 1360/2025 M.MOHANTY NG, 6 l2025-11- No—y
106
10
Order
WP (C) - COURT |Dtd. WRIT (Sex:
90676/202512.11.2025 7965/2019 A MOHANTY NO. 6 |2025-11- |BRANCH-1 |No-!
11
Order
CMP- COURT |Dtd. (Se:
90677/2025|12.11.2025 1761/2025 S.K.ROUT o, ellzo25-11- No.
10
Order (Se.
WP (C) - COURT |Dtd. WRIT -
90679/2025|12.11.2025 30428/2025 M R BARIK NO. 612025-11- |BRANCH-8 28)
11
CMP- COURT giier (Se.
90680/2025(12.11.2025 1762/2025 P.BASTIA NO. 2025-12- No-
23 40)
18
CMP- COURT gijer (Se:
90682/202512.11.2025 |/, 5455 |K.C.PANDA NO. oo 01— No-
23 40)
07
Order _
90683/2025(12.11.2025 |"ELC)~ M R ROUTRAY ESURT btd. WRIT écsf
T 10727/2025 ’ 2025-11- |BRANCH-5
23 21)
11
CMP— COURT |Order (Se:
90684/2025(12.11.2025 1705/2025 P.K.SWAIN NO. Dtd. No-
23 2026-01- 21)




20

WP (C) - COURT giier WRIT (Se
90685/202512.11.2025 |0 o0y oo [RANJIT MOHANTY NO.  Jooc 11 |ranchos No-
23 21)
11
Order (Se:
CRLMP- COURT |Dtd. WRIT ‘
90687/2025(12.11.2025 579/2025 |B-K.MISHRA NO. 3 12025-12- |BRANCH-8 Ei;
08
Order (Se:
WP (C) - COURT |Dtd. WRIT -~
90689/202512.11.2025 | J0o00 50,5 M R BARIK No. 312025-11- |BRANCH-6 Tg)
11
Order (Se:
CRLMP- COURT |Dtd. ‘
90690/2025|12.11.2025 1141/2025 |B-TRIPATHY NO. 3 |2025-11- No-
16)
10
Order
WP (C) - COURT |Dtd. (Se
90691/202512.11.2025  |,o) ) 0o [P JENA No. 3 |p025-11- No-
16)
11
Order (Se:
CRLMP- COURT |Dtd. ‘
90693/202512.11.2025 |00, o [B.TRIPATHY No. 3 12025-11- No-
16)
10
Order .
WP (C) - COURT |Dtd. (Ses
90694/202512.11.2025 |, r0 o000 (B M.DAS No. 3 |p025-11- No-
16)
11
Order (Se.
CRLMP- COURT |Dtd. ‘
90695/202512.11.2025 | "0'0" o |J.P.BEHERA No. 3 12025-11- No-
16)
10
Order (Se:
CRLMP- COURT |Dtd. ‘
90697/202512.11.2025 [, oo |H.K.MOHANTA No. 3 |202s-11- No-
16)
10
Order (Se.
BLAPL- COURT |Dtd. ‘
90698/202512.11.2025 |00 o 0, |S BISWAL No. 3 |2025-11- No-
16)
10
Order (Se:
CRLMP- COURT |Dtd. ‘
90699/202512.11.2025 |00 0o M.K.NAYAK No. 3 12025-11- No-
16)
10
Order _
90700/202512.11.2025 |72 (¢}~ B BEHERA Vo, ped. WRIT Koo
T 31119/2025 °  |2026-01- |BRANCH-4
21 27)
19
Order .
90701/2025(12.11.2025 |"E{S)~ K.K.NAYAK vo. | Ded. WRIT voo
T 30728/2025 " ’ 2025-11- |BRANCH-7
21 15)
11
CRLMP- COURT |Order (Se:
90702/202512.11.2025  |"° oo [P.K.BARIK No.  Ilpta. No—




)0

)1

)3

) 4

21 2025-11- 15)
10
— COURT giier (Se.
90703/202512.11.2025 | /00" . |S BISWAL NO.  |oSe_1q. [BAIL-2 No-
21 12)
10
CRLMP- COURT giger (Se
90704/2025|12.11.2025 l446/2025 |D-F-DASH NO. oo 11— No-
21 12)
10
Order ‘
90705/2025(12.11.2025 |"E(C)~ I PANDA EgURT ptd. WRIT éi?(
T 30496/2025 : 2026-01- |BRANCH-8
21 40)
16
BLAPL- COURT gijer (Se
90707/2025(12.11.2025 [ooo © o [R R DAS R No-
21 40)
10
Order .
90708/2025(12.11.2025 |"E(C)~ K.K.NAYAK EgURT ptd. WRIT éif(
e 30807/2025 | "% * 12025-11- [BRANCH-7
21 15)
11
A PEAML COURT giier (Se:
90709/2025(12.11.2025 [Jc "0 o |D.K.JENA NO. G 1, No-
16 15)
01
Order .
90710/2025|12.11.2025 |"E{&)~ R CH ROUT EgURT ptd. WRIT éif(
i 30290/2025 * 12026-01- |[BRANCH-6
21 16)
16
CMP- COURT gijer (Se:
90711/2025(12.11.2025 | '2oo 0, |B.BEHERA R No-
20 16)
22
Order .
90712/2025(12.11.2025 |"E{C)~ A K SAHOO EgURT btd. WRIT §8?<
e 30144/2025 *  12025-11- [BRANCH-5 |.°
20 47)
11
BLAPL- COURT giger (Se:
90713/2025(12.11.2025 |00 . |2 SAHOO NO.  |Jo5e g, [BAIL-1 No-
20 14)
10
. COURT gijer (Se:
90714/2025(12.11.2025 |, ., [P.K.DAS NO. oo 1, No-
12 14)
15
Order
COURT (Se.
WP (C) - Dtd. WRIT ©
90715/202512.11.2025 |, 0,03 /54,5 P K DASH NO. | o6_01- |BRANcH-7 [NO©
21 48)
12
Order WRIT
COURT (Se:
WP (C) - Dtd. BRANCH ©
90716/202512.11.2025 |2, <207 |S.K.SAHU gg. 2025-11- | (DTVISTON T§1'
11 BENCH-3) '
7 [90717/2025(12.11.2025 |RVWPET-  |A.DASH (COURT |order | (e




) 8

) 9

0

215/2025 NO. |ptd. No-
21 2025-11- 121
10
WD (C) - COURT giier (Se:
90718/2025(12.11.2025 7/ 00" oo |S MOHANTY NO. ool qq- No-
21 121
11
BLAPL- COURT giger (Se
90719/2025|12.11.2025 10786/2025 [ PANDA NO. | e 11— No-
21 121,
10
RVWPET- COURT giger {Se:
90720/2025|12.11.2025 215/2025 |S-K.PARIDA NO. oo 11— No-
21 121
10
WP (C) - COURT gijer WRIT (Se:
90722/202512.11.2025 300" 0, RANJIT MOHANTY NO.  oooi 11~ |lmancH-g [NOT
21 42)
11
Order .
90723/2025(12.11.2025 |"E %)~ B.SAMAL vo. . |ped. WRIT voo
e 31674/2025 " * |2025-11- |BRANCH-2 |[,°
21 45)
11
CRLREV- COURT giier (Se
90724/202512.11.2025 | <75 © . M.R.BARIK NO. 3|, ol Lo No-
OLD 45)
24
CRLMC- COURT giier (Se:
90725/2025(12.11.2025 |, J0"0 o |B.K.SAHOO NO. 2 [gooc 1o No-
OLD 45)
31
CONTC- COURT giier (Ses
90726/202512.11.2025 |0, 0o |S.DAS NO. 2 jool Lo No-
OLD 45)
11
Order
COURT
CRLMC- Dtd. CRIMINAL |(Se:
90727/202512.11.2025 |2/ U0 o |S.K.SUNDARA NO. 2| 00l i hirse Nae
OLD
10
Order
COURT
CRLMC- Dtd. (Se
90728/202512.11.2025 |, =07 o |[B.DAS NO. 2 [5o55 1,- oo
OLD
31
Order (Se:
WP (C) - COURT |Dtd. WRIT -
90729/202512.11.2025 30000 0 [B-K.SWAIN Mo, 1 l2025-12- |BRANCH-8 Zi)
01
Order
CRLMC- COURT |Dtd. CRIMINAL |(Se
90730/2025(12.11.2025 2856/2024 |F-K-SWAIN NO. 1 |2025-11- IMIsc No-
07
Order
FAO- COURT |Dtd. (Se
90732/202512.11.2025 [, 0. |C.DAS o, 1 l2628-11- R

10




1

2

5

6

7

Order

(Se:
WP (C) - COURT |Dtd. WRIT
90733/202512.11.2025 |, o020 0o |J.R.BEHERA No. 112025-11- |BRancH-6 gg)
11
Order
WP (C) - COURT |Dtd. WRIT (Se:
90734/2025112.11.2025 |5 315 /9(p3 [M-K.PATI NO. 1|2025-10- |BRANCH-2 |No-:
30
Order
BLAPL- COURT |Dtd. (Se:
90735/2025(12.11.2025 8905 /2025 LOKANATH SAMAL NO. 1 |2025-11- No—
10
Order
COURT
WP (C) - Dtd. WRIT (Se:
90737/2025|12.11.2025 26315/2023 M-K-PATI NO. 2 | e 10- |BRANCH-2 |No-:
OLD
27
Order
COURT
WP (C) - Dtd. WRIT (Se:
90744/2025(12.11.2025 96316/2023 M.K.PATI NO. 2 2025-10- |BRANCH-2 [No-:
OLD
27
Order
COURT
WP (C) - Dtd. WRIT (Se:
90745/2025(12.11.2025 26318/2023 M.K.PATI NO. 2 2025-10- |BRANCH-2 |No-i
OLD
27
M/S.KARUNAKAR COURT giger SECOND s
90747/2025(12.11.2025 RSA-9/2011 |RATH, B.MOHAPATRA, M/S.ARUN NO. 2 2025_11_ APPEAL Noff
K.MISHRA OLD 10
Order
COURT
CRLREV- Dtd. CRIMINAL |(Se:
90748/202512.11.2025 |77 -0, |S NAYAK NO. 2 | 05t 11— |REVISTON oo,
OLD
07
Order
COURT
WP (C) - Dtd. WRIT (Se:
90749/2025(12.11.2025 26319/2023 M.K.PATI NO. 2 2025-10- |BRANCH-2 INo-:
OLD
27
Order
COURT
WP (C) - Dtd. WRIT (Se:
90750/2025(12.11.2025 96320/2023 M.K.PATI NO. 2 2025-10- |BRANCH-2 [No-:
OLD
27
Order
COURT
WP (C) - Dtd. WRIT (Se:
90751/202512.11.2025 |, 000 5055 M.K.PATT NO. 2 | oc 1o- |RRANCH-2 oo,
OLD
27
Order
MISC.
MACA- COURT |Dtd. (Se:
90753/2025/12.11.2025 1127/2015 P.K.LENKA NO. 1 |2024-12- APPEAL No—
SEC.
05
Order
MISC.
MACA- COURT |Dtd. (Se:
90754/2025(12.11.2025 1042 /2015 P.K.LENKA NO. 1 |2024-12- APPEAL No—
SEC.
05
Order (Se:
WP (C) - COURT WRIT
90755/2025|12.11.2025 S.SAHOO Dtd. No-
14645/2025 NO. 1 )055-11- [BRANCH-8 | o,




2

3

4

7

8

11

Order (Se:
WP (C) - COURT Dtd. WRIT ‘
90757/2025|12.11.2025 20744/2016 G.C.JENA NO. 1 12025-11- |BRANCH-?2 gz)
11
Order (Se:
BLAPL- COURT Dtd. ‘
90758/2025|12.11.2025 10750/2025 BB ROUT NO. 1 |2025-17- |BAIL-2 No-
17)
10
Order (
CRLA- COURT |Dtd. (Se
90760/2025|12.11.2025 1168/2025 R.K.MALLICK NO. 2 19999-12- No-
17)
31
Order (Se:
CRLMC- COURT |Dtd. ‘
90761/2025|12.11.2025 4582/2025 |R-K-MALLICK NO. 2 |2025-11- No-
17)
07
Order (Se:
BLAPL- COURT |Dtd. ‘
90763/2025|12.11.2025 | ooc /5055 (C- R. KAR No. 2|l2025-11- No-
17)
10
Order (Se:
BLAPL- COURT |Dtd. ‘
90764/202512.11.2025 | Jg0nq,5 |DILLIP SAMAL No. 2ll2025-11- No-
17)
10
Order (Se:
BLAPL- COURT |Dtd. ‘
90765/202512.11.2025 | 'Jo0, /555 [JADUNATH PRADHAN No. 2 |2025-11- [BAIL-1 No-
13)
10
Order (Se.
BLAPL- COURT |Dtd. ‘
90766/202512.11.2025 | o000 o, |DILLIP SAMAL No. 2ll2025-11- No-
13)
10
Order
BLAPL- COURT |Dtd. (Se:
90767/2025|12.11.2025 |17 o055, [PILLIP SAMAL NO. 2 |2025-11- [BAIL-1 No—.
10
Order
BLAPL- COURT |Dtd. (Se:
90768/202512.11.2025 | .0 0, |BISWARANJAN DALAT 0. 2llzo25-11- No—.
10
Order
BLAPL- COURT |Dtd. (Se:
90769/202512.11.2025 |t /g, |BISWARANJAN DALAT NO. 2 |2025-11- [BAIL-1 No—.
10
Order
BLAPL- COURT Dtd. (Se:
90770/2025112.11.2025 [0 0"),5 |BISWARANJAN DALAT NO. 2 |2025-11- [PAIL=2 Noo
10
Order
BLAPL- COURT Dtd. (Se:
90771/202512.11.2025 | 'Sye/ /505, [H- K. PATRA No. 2 |2025-11- No—
10
WP (C) - COURT |Order WRIT (Se:
90773/2025|12.11.2025 28490/2025 D. SAMAL NO. Dtd. BRANCH-2 |No-.




9

0

1

3

4

8

9

0

1

20 2026-02-
05
Order
COURT
WP (C) - Dtd. WRIT (Se.
90774/202512.11.2025  [700-2" o5 B- SINGH 28. 2025-11- |BRANCH-2 INee:
11
Order
COURT
WP (C) - Dtd. WRIT (Se:
90775/2025|12.11.2025 29899/2025 P DASH 28. 2025-11- |BRANCH-2 |No-
11
COURT Order
90776/2025 |12.11.2025 | RE(C)~ B MOHAPATRA NO Dtd. (Se:
e 377/2025 : © 12026-01- No-
16
12
Order (
90777/2025|12.11.2025 |"E(C)~ p BHUYAN ;gURT btd. WRIT ésﬁ(
e 28438/2025 " * 12025-11- [BRANCH-5 |.°
16 21)
07
WD (C) - COURT giger (Se:
90778/2025(12.11.2025 3270 o |D. NO. ool gq- No-
16 21)
10
CMP- COURT giier (Se:
90779/202512.11.2025 | [ 00 0 o [P C MOHANTY R No-
23 21)
15
Order
90780/2025 |12.11.2025 |[PPAFL” C SAMAL EgURT ptd. BATL-2 (Se
The 10791/2025 © |2025-11- No-
23
10
Order
COURT
BLAPL- Dtd. (Se.
90781/202512.11.2025 |7 0o MR SAHOO NO. ool g Noo
23
10
BLAPL- COURT giier (Se:
90782/202512.11.2025 | [0 o< |G SAHOO NO. | goi 4, [BRIL-2 No-
23 11)
10
Order
90783/202512.11.2025 | °LAPLT G SAHOO EgURT ptd. BAIL-1 (Se
e 10928/2025 © |2025-11- No-:
23
10
Order
COURT
BLAPL- Dtd. (Se.
90784/202512.11.2025 g7 |G SAHOO NO. | oon qqo R
23
10
Order
COURT
BLAPL- Dtd. (Se:
90785/2025|12.11.2025  [0'c "0 o |G SAHOO NO. ool g Mo
23
10
Order
COURT
BLAPL- Dtd. (Se.
90788/202512.11.2025 |00~ |J. C. BARAL NO. | gon qqo R
23
10
2 (90789/2025(12.11.2025  [BLAPL- \JADUNATH PRADHAN (COURT |Order | (Se:




3

4

5

6

7

8

9

0

'5

10795/2025 NO. |ptd. No-
23 2025-11-
10
BLAPL- COURT giier (Se.
90790/2025(12.11.2025 [T " |JADUNATH PRADHAN R .
23
10
Order WRIT (
9079472025 (12.11.2025 |"ElC)~ NIRANJAN ROUT EgURT ptd. BRANCH 1&2?
T 31561/2025 25' 2025-11- |(DIVISION 106
11 BENCH-1) |
b COURT giier (Se:
90798/2025|12.11.2025 1715/2025 |F-K-DAS NO. o6 01— No-—
23 106
20
BLAPL- COURT gijer (Se:
90799/2025(12.11.2025 | o, " . |SATYAPRIYA SAMANTA R No-
23 106
11
CMP- COURT giier (Se.
90800/202512.11.2025 | o050 |J.SAHOO R No-
23 106
06
Order
COURT
WA- Dtd. WRIT (Se.
90801/2025(12.11.2025 |/, o0 0 R K ROUT gg. £000-01- |apPEAL  |New
01
Order
COURT
CRLMC- Dtd. (Se
90802/202512.11.2025 |00 o |J. PRADHAN R N
OLD
30
Order
COURT
90803/2025 12.11.2025 |CRDMC~ J . PRADHAN No. 2 Ptd- (Se:
L 4268/2025 |°° © ©12025-10- No-.
OLD
22
Order
COURT
CRLMC- Dtd. (Se
90804/2025(12.11.2025 | o 000 |A.MOHANTY R N
OLD
07
Order
COURT
90805/202512.11.2025 | CRDMC- M.R.ROUTRAY No. 2 [Ptd- (Se:
3621/2025 2025-09- No-
OLD
17
Order
90806/2025 12.11.2025  |CRDMC~ M.R.ROUTRAY EgURg btd. (Se
T 3556/2025 | "° © % 12025-09- No-!
OLD
17
Order
COURT
CRLMC- Dtd. (Se:
90807/202512.11.2025 |0 . |R.R.NAYAK NO. 2| 58 oo .
OLD
09
Order
COURT
WA- Dtd. WRIT (Se.
90808/2025112.11.2025 |50y 5,3 [H JENA ggb 2 15025-10- |appEAL No-.

29




0

1

2

8

9

COURT

Order

CRLMC- Dtd. (Se:
90809/2025/12.11.2025 4577/2025 |T-K-MISHRA NO. 2 | 0oi 14_ N
OLD
10
Order
COURT
MATA- Dtd. FIRST (Se:
90810/2025|12.11.2025 /2021 S MOHANTY NO. 2 |0 e _03- |APPEAL No—
OLD
28
CONTC- COURT giier (Se
90812/2025/12.11.2025 1940,2025 |F PARIDA NO. 9966_1p |CONTEMPT | 7=
25
31
Order
90813/202512.11.2025 |PEAPL” SUMAN MITRA EgURT ptd. (Se
T 10839/2025 : 2025-11- No-!
25
11
Order WRIT
COURT (Se:
WP (C) - Dtd. BRANCH -
90814/2025/12.11.2025 28669/2019|F K JENA gg. 2025-10- | (DIVISION T88'
31 BENCH-1) |
Order ‘
90815/2025(12.11.2025 | ()~ D K SAHOO ESURT btd. WRIT ésf(
e 31667/2025 * 19999-12- [BRANCH-7 |.°
25 18)
31
WP (C) - COURT giger WRIT (Se:
90816/2025/12.11.2025 29162,/2025 COPTNATH SETHT NO. 5999-12- |pRancH-5 |NO-
25 21)
31
BLAPL- COURT gijer (Se:
90817/2025/12.11.2025 1062/2025 |MANORAMA SAHOO NO. 202511 No-
25 21)
11
BLAPL- COURT giier (Se:
90818/2025(12.11.2025 10819/2025 [R K MALLICK NO. 202511 No-
25 21)
11
BLAPL- COURT gi:er (Se:
90819/2025(12.11.2025 10840/2025 |HK DAS NO. 202511 No-
25 21)
11
BLAPL- COURT giier (Se:
90821/2025(12.11.2025 5076/2025 |G SUNDARA NO. 2025-11- No-
25 21)
11
WP (C) - COURT giier (Se:
90822/2025|12.11.2025 |3 o5y /g5 P MOHANTY NO. 9999-19- No-
25 21)
31
— COURT gijer (Se.
90823/2025/12.11.2025 10821 /2025 RATIKANTA SAHOO NO. 2025-11- No-
25 21)
11
COURT |Order (Se:
WP (C) - WRIT
90825/202512.11.2025 D K JENA NO. Dtd. No-
31387/2025 o5 9999-12- [BRANCH-5 |,




)3

31

BLAPL- COURT giger (Se
90826/202512.11.2025 |07 o M R SAHOO R No-
25 20)
11
Order
COURT (Se
WP (C) - Dtd. WRIT ©
90827/2025|12.11.2025 29548/2025 F K PAL NO. 9999-12- |BRANCH-7 |NO
25 48)
31
BLAPL- COURT giier (Se
90828/202512.11.2025 | [-oo" o |PK MOHANTY NO. | oor qq_ No-
25 48)
11
BLAPL- COURT giger (Se
90831/2025|12.11.2025 7764/2025 |TAPAN MISHRA NO. oo 11— No-
25 48)
11
Order _
90833/2025(12.11.2025 |"E{C)~ M R BARIK ggURT ptd. WRIT éif(
S 31706/2025 " |9999-12- |BRANCH-8
25 42)
31
Order ‘
90834/2025 12.11.2025 " {C)- G SUNDARA vo. | [ptd. WRIT Koo
e 31765/2025 © |9999-12- |BRANCH-2 [.9
25 34)
31
BLAPL- COURT giger (Ses
90835/202512.11.2025 |- < MANORANJAN DAS R No-
25 34)
11
S COURT gijer (Se:
90837/202512.11.2025 370007 0o [N. SAHOO NO. | ioi g No-
25 34)
11
W (C) - COURT giier (Se:
90838/2025(12.11.2025 |7 -2" . |S. K. DASH NO. ool iq- No-
25 34)
10
S COURT gijer (Se:
90839/202512.11.2025 |70 0” 0 o |S. K. DASH NO. ool gqo No-
25 34)
10
Order .
90840/2025(12.11.2025 | E{C)~ S. K. DASH vo. | DEd. WRIT voo
e 15001/2025 ' © |2025-11- [BrRANCH-2 |?
25 45)
10
Order
COURT (Se:
WP (C) - Dtd. WRIT -
90841/2025(12.11.2025 14901/2025 S+ K- DASH NO. 2025-11- |BRANCH-6 [NO©
25 25)
10
S~ COURT gijer (Se:
90842/202512.11.2025 | 7coc0” o o |S. K. DASH R No-
25 25)
10
WP (C) - COURT |Order (Se:
90843/202512.11.2025 | 7coc0" 0 o |S. K. DASH . lbta. R




) 8

) 9

25  [2025-11- 25)
10
Order
COURT (Se:
WP (C) - Dtd. WRIT ©
90844/2025(12.11.2025 |1 ooy’ oM. DAS MO, |Jooe 11- lmmancag [NO
25 29)
11
CMP- COURT giger (Se
90845/2025(12.11.2025 1747/2025 |B-F-TANGA NO. 202601 No-
23 29)
20
b COURT giier (Se:
90846/2025(12.11.2025 [0\ oo [B.P.TANGA NO.  |ooe g1- No-
23 29)
20
CRLMP- COURT gijer (e
90856/2025(12.11.2025 g o . [BIBHUTI RANJAN MOHANTY T No-
23 29)
10
CRLMP- COURT giger (Se
90861/202512.11.2025 | ,/\~> . [BALARAM SINGH NO.  oe iqo No-
23 29)
10
CRLMP- COURT gijer (Se
90864/2025(12.11.2025 |- [BALARAM SINGH NO. oe 1. No-
23 29)
10
CRLMP- COURT giger (Se
90865/2025(12.11.2025 |00 [BALARAM SINGH NO. | ooe 1o No-
23 29)
10
CRLMP- COURT gi:er (Se
90866/2025(12.11.2025 | "> |[BALARAM SINGH NO.  oooe 1o No-
23 29)
10
CRLREV- COURT giier (e
90868/2025(12.11.2025 |73 0. |J.SAHOO O o No-
OLD 29)
08
Order
COURT
WP (C) - Dtd. WRIT (Se
90869/2025(12.11.2025 |/ o0 o0, |T SWAIN NO. 3|, 00: 11 |enancH-2 Nec
OLD
11
COURT
WP (C) - WRIT (Se:
90872/2025(12.11.2025 ), o700, [P K JENA NO. 3 ERANCH-1 o
OLD
Order _
90874/202512.11.2025 |0 (©)~ A K SWAIN Yo, 3 DEd. WRIT Koo
e 37820/2023 " 21202511~ |BRANCH-2
OLD 45)
11
S~ COURT gijer (Se:
90877/2025(12.11.2025  |joooc” o, [PRADIP KUMAR CHAKRA NO. 3| 5e 1. No-
OLD 45)
11
WP (C) - COURT |Order (Se:
90879/2025(12.11.2025 | joooc” o, |G C JENA vo. 3 lbg. Nes




OLD  [2025-11- 45)
11
Order
COURT (Se:
WP (C) - Dtd. WRIT _
20881/2025 28185/2025 NO- 3 1r025-11- |RancH-5 [NO
OLD 32)
11
Order
COURT
WP (C) - Dtd. WRIT (Se:
20884/2025 29652/2025 NO- 3 1)025-11- |BRANCH-2 |No-
OLD
10
Order
COURT (Se:
WP (C) - Dtd. WRIT _
20886/2025 25879/2025 NO- 3 1r025-11- |rancH-5 [NO
oLD 47)
11
Order
COURT (Se:
WP (C) - Dtd. WRIT _
20887/2025 30846/2025 NO- 3 1r025-11- |Ranca-5 [N2
OLD 32)
10
Order
COURT (Se:
WP (C) - Dtd. WRIT _
20888/2025 25879/2025 NO- 3 1r025-11- |Ranca-5 N0
oLD 47)
11
Order
COURT
TRP (C) - Dtd. (Se:
90891/2025 L6550 No. 3|l . M.g.c Nes
OLD
10
Order WRIT
COURT (Se:
WP (C) - Dtd. BRANCH _
20894/2025 30984/2025 1 K MOHANTA 22{3 312025-11- | (pIVISION T‘il,
11 BENCH-2) |
b () - COURT gijer (Se:
90896/2025 31562/2025 [k K MOHAPATRA NO. 3 ool oo No-
oLD 111
11
Order
COURT
BLAPL- Dtd. ~ (Se
90897/2025 c374/2025 No. 3 oo o [eaTti-1 |
OLD
11
Order
COURT
BLAPL- Dtd. (Se:
90899/2025 0825 /2025 K MOHANTY NO. 3 1o025-11- No-
OLD
11
CMP- COURT giier (Se
90906/2025 3642025 |S-B-UDGATA NO- 3 1r025-11- No-
OLD
11
Order (Se.
WP (C) - COURT |Dtd. WRIT -~
20809/2025 30800/2025 NO. 6 |2025-11- [BRANCH-4 |50
27)
27
Order (Se.
WP (C) - COURT |Dtd. WRIT -
90911/2025 30867/2025 NO. 6 |2025-11- [BRANCH-2 |hO
45)
27
1 (90912/2025[12. WP (C) - | (COURT |Order WRIT | (Se:




2

3

4

31617/2025 NO. 6 |Dtd. BRANCH-7 |No-
2025-11- 18)
11
Order ‘
WP (C) - COURT |Dtd. (Se
90914/2025(12.11.2025 31613/2025 P. K. PRADHAN No. & l2025-11- No-
18)
11
Order
BLAPL- COURT |Dtd. (Se:
90915/2025(12.11.2025 4518/2025 GANESH SAHOO NO. € |2025-11- BAIL-2 No-—
11
Order (Se:
WP (C) - COURT |Dtd. WRIT -
90916/2025(12.11.2025 31619/2025 P. K. PRADHAN NO. 6 12025-11- |BRANCH-3 Tg)
11
Order (Se.
WP (C) - COURT |Dtd. WRIT ‘
90917/2025(12.11.2025 31618/2025 B+ K- PRADHAN No. 6l2025-11- |[BRANCH-6 gg)
11
Order (Se:
WP (C) - COURT |Dtd. WRIT -
90918/2025(12.11.2025 31611/2025 B+ K- PRADHAN No. € |2025-11- |BRANCH-8 Zg)
11
Order
WP (C) - COURT |Dtd (Se
90920/2025(12.11.2025 312572025 B+ K- PRADHAN No. 6ll2025-11- No-
42)
10
Order
WP (C) - COURT |Dtd. WRIT (Se:
90922/2025112.11.2025  15905/9019 |R+ R DAS NO. 6|2025-11- |BRANCH-1 |No-:
11
Order (Se:
WP (C) - COURT |Dtd. WRIT -~
90924/2025(12.11.2025 28261/2025 i+ K. PATRA NO. 612025-11- |BRANCH-2 gz)
11
Order (Se.
WP (C) - COURT |Dtd. -~
90927/2025(12.11.2025 30576/2025 P+ K- JATI No. € |2025-11- No
34)
11
Order
WP (C) - COURT |Dtd. WRIT (Se:
90929/202512.11.2025 31977/2023 [FSHITISH NO. 6 [2025-11- |BRANCH-1 |No--
11
Order
COURT
ABLAPL- Dtd. (Se:
90931/2025(12.11.2025 142542023 K+ C. TRIPATHY NO. 2  oc 4. [BAIL-2 No-:
OLD
23
Order
90933/2025(12.11.2025 |CREREV™ | CHYUTANANDA PATTANATK ;gURg ptd. (Se
Tt 830/2025 : 2025-11- No-
OLD
11
BLAPL- COURT giier (Se:
90934/2025(12.11.2025 SUVENDU BARIK NO. 2 . BAIL-2 No-
8907/2025 orp  |2025-11- 17)

10




7

8

)

0

1

7

8

Order

COURT (Se.
BLAPL- Dtd.
90935/2025(12.11.2025  [JoLo " o [ANITA SAHOO c.o. NO. 2 |)ooi 1 No-
OLD 17)
11
BLAPL- COURT giger (Se
90936/2025(12.11.2025 [0 " |SUVENDU BARIK c.o. NO. 2 o0 o No-
OLD 17)
11
BLAPL- COURT giier (Se
90937/2025(12.11.2025 HRUDANANDA MOHAPATRA c.o. NO. 2 . No-
8932/2025 2025-11-
OLD 17)
10
CRLREV- COURT giger (Se
90939/2025|12.11.2025 850/2025 |B-DAS C.0. NO. 3 | e 11— No-
OLD 17)
06
ABLAPL- COURT giger (Se
90940/2025(12.11.2025 77,00 "  |AMLAN SHAKTI PAUL c.o. T G No-
17 17)
06
Order (
90941/202512.11.2025 ["£ ¢~ D. SAMAL c.o o WRIT Koo
e 31576/2025 | o * |2025-12- |BRANCH-7 [.2
20 18)
17
Order (Se:
WP (C) - HTGHER EDUCATTON Dtd. WRIT <
90546/2025/12.11.2025 |/ 004 /5023 |DEPARTMENT GENERAL 2024-01- [BRANCH-8 22)
16
Order WRIT (Se:
WP (C) - HIGHER EDUCATION Dtd. BRANCH <
90551/2025/12.11.2025 |1 g°5¢ /5025 |DEPARTMENT GENERAL 2025-07- | (DIVISION T83,
08 BENCH-1) '
Order _
WP (C) - Dtd. WRIT (Se:
90552/202512.11.2025 |0 o> |HIMANSHU BHUSAN DASH GENERAL 2024-04- |BRANCH-8 gg;
16
Order (Se.
WP (C) - HIGHER EDUCATION Dtd. WRIT <
90553/2025112.11.2025  |5,5 7025 | DEPARTMENT GENERAL 2025-01- |[BRANCH-6 22)
10
Order _
WP (C) - Dtd. WRIT (Se:
90554/2025(12.11.2025 |1 c0°  [HIMANSHU BHUSAN DASH GENERAL 024-07— |BRANCH_T ig;
08
WP (C) - giger (Se:
90556/202512.11.2025 |,0 00" o HIMANSHU BHUSAN DASH GENERAL 09408 No-
48)
31
Order
WP (C) - HIGHER EDUCATTION Dtd. WRIT (Se.
90558/2025112.11.2025 |1 4547 /5025 DEPARTMENT GENERAL 2025-07- |BRANCH-2 |No-!
09
Order (Se:
90559/2025(12.11.2025 |NE (S HIMANSHU BHUSAN DASH GENERAL Dtd. WRIT No-
8895/2024 2024-04- BRANCH-8 43)




1

)2

3

4

5

6

7

8

16

Order (Se:
WP (C) — HIGHER EDUCATION Dtd. ‘
90560/2025(12.11.2025 19065/2025 |DEPARTMENT GENERAL 5025-07— Eg)
18
Order (Se:
WP (C) - HIGHER EDUCATION Dtd. _(
90564/2025|12.11.2025 18218/2025 | DEPARTMENT GENERAL 202507~ 122)
08
Order (Se:
WP (C) - HIGHER EDUCATION Dtd. _(
90569/2025(12.11.2025 18736/2025 |DEPARTMENT GENERAL 5025-07— Eg)
15
Order ‘
WP (C) - Dtd. WRIT (Se
90570/2025|12.11.2025 |, oo, HIMANSHU BHUSAN DASH GENERAL 2024-05- |BRANCH-1 1;8)—
21
Order
WP (C) - Dtd. WRIT (Se
90571/20251|12.11.2025 33641/2023 MANOJ KUMAR RANA GENERAL 2024-07— |BRANCH-4 g;;
18
WP (C) - giger (Se.
90574/2025|12.11.2025 23024/2025 MANAS RANJAN BAUG GENERAL 2025-11— No-
52)
06
Order .
ABLAPL- Dtd. (Se:
90576/2025|12.11.2025 12501/2025 SWARAJ PATEL GENERAL 2025-11— BAIL-2 No-
16)
11
Order
WP (C) - Dtd WRIT (Se
90577/20251|12.11.2025 22986/2016 RABINDRA KUMAR PATTNAIK GENERAL 2023-03- |BRANCH-4 T?;
23
Order .
TRP (C) - Dtd. (Se
90578/2025|12.11.2025 188/2025 SANDHYARANI PANI GENERAL 2025-11— No-
17)
11
Order
BLAPL- Dtd (Se:
90579/2025|12.11.2025 7723/2025 SAYAT KUMAR PUROHIT GENERAL 2025-11- No-
17)
11
Order
CRLMC- Dtd. CRIMINAL (Se:
90583/2025|12.11.2025 4482/2025 AJIT KUMAR RAUT GENERAL 2025-11- |MISC No-
11
Petition (Se:
WP (C) - . WRIT -
90588/2025|12.11.2025 3466/2015 CHANDAN KUMAR NAYAK GENERAL With BRANCH-8 No
Annexures 42)
CMP— Petition (Se:
90590/20251|12.11.2025 CHANDAN KUMAR NAYAK GENERAL With No-
1451/2024
Annexures 42)
CRLREV- Entire CRIMINAL (Se:
90594/2025|12.11.2025 312/2022 SOUMYA KANTA TRIPATHY GENERAL Brief REVISION No-
WP (C) - Entire WRIT (Se:
90596/2025|12.11.2025 22744/2023 MANASH RANJAN BAUG GENERAL Brief BRANCH-4 No-




'8

9

3

4

6

77

46)

Order (
WP (C) - Dtd. (Se
90601/2025|12.11.2025 9401/2010 RABINDRA KUMAR PATTNAIK GENERAL 2017-10- No-
46)
27
WP (C) - giier (Se:
90605/20251|12.11.2025 30074/2025 DR JITENDRA KUMAR LENKA GENERAL 2025-11- No-
46)
07
Order (
WP (C) - Dtd. WRIT (Se
90615/2025|12.11.2025 31207/2025 SUSHREE RANJAN MOHANTY GENERAL 2025-11- |BRANCH-5 gg;
07
Order
WP (C) - Dtd. WRIT (Se:
90618/202512.11.2025 |, 0505 /5055 [BINAYAK PRASAD MOHANTY GENERAL 2025-11- |lBRANCH-2 |loo
10
Order
WP (C) - Dtd. (Se:
90620/20251|12.11.2025 26413/2025 SAMBIT PATTNAYAK GENERAL 2025-09— No—
23
Order
CONTC- Dtd. (Se:
90752/202512.11.2025 |- 07,5 |RANJIT MOHANTY GENERAL 2095-11— No—.
07
Order
WA- Dtd. (Se:
90756/2025|12.11.2025 2267/2024 RANJIT MOHANTY GENERAL 2025-11— No—
10
Order
ABLAPL- Dtd. ~ (Se:
90762/2025|12.11.2025 12463/2025 KUMAR PRAJWAL GENERAL 2025-11— BAIL-1 No—:
10
Order
ABLAPL- Dtd. (Se:
90792/2025|12.11.2025 8348/2025 ASHWARIYA DASH GENERAL 2025-11— No-
12
Order
RSA- Dtd. (Se:
90793/2025|12.11.2025 509/2024 MANOJ KUMAR RANA GENERAL 2025-11- No-
11
Order
WP (C) - Dtd. WRIT (Se:
90795/202512.11.2025 |, o0 /5 MANOJ KUMAR RANA GENERAL 2025-10- |lBRANCH-1 IO
16
Order
RSA- Dtd. SECOND (Se:
90796/2025112.11.2025 |7, 5 [MANOJ KUMAR RANA GENERAL 2025-11- |APPEAL Mo
11
Order .
WP (C) - Dtd. WRIT (Se
90797/2025|12.11.2025 3981/2021 MANOJ KUMAR RANA GENERAL 2025-02- |BRANCH-6 gg;
17
WPC (OA) - Judgement (Se:
90863/2025|12.11.2025 363/2019 MANAS RANJAN SAHOO GENERAL Dtd. OA Branch No-




2025-10-
31
Order
ABLAPL- Dtd. (Se:
8 190885/2025(12.11.2025 12643/2025 BINOD KUMAR SAHU GENERAL 2025-11- No—
12
Order
WP (C) - Dtd. (Se:
9 190913/2025(12.11.2025 20726/2025 [PEBENDRA BEHERA GENERAL 2025-11- No—.
11
Order
WP (C) - Dtd. (Se:
a L11.
0/90919/2025(12.11.2025 20740/2025 [PEBENDRA BEHERA GENERAL 2025-11- No—
11
Order WRIT (Se.
WP (C) - Dtd. BRANCH -
)1 |90550/2025(12.11.2025 31615/2025 B K PANDA GENERAL 2025-11- | (DIVISION Ti4'
10 BENCH-2) |
Order _
WP (C) - Dtd. WRIT (Se
)2 190555/2025(12.11.2025 26870/2025 B K PANDA GENERAL 2025-11— |BRANCH-3 |NO~
33)
10
Order ‘
WP (C) - Dtd WRIT (Se
) .11. .K. P. ' -
3190561/2025(12.11.2025 10606/2019 M/S.K. P. NANDA GENERAL 2025-10- |[BRANCH-5 gi)
28
Order
ABLAPL- Dtd. (Se:
)4 190562/2025(12.11.2025 12332/2025 SUSANTA KUMAR LENKA GENERAL 2025_11- [BAIL-1 No—
07
Order
ABLAPL- Dtd. (Se:
)5 190563/2025(12.11.2025 12446/2025|P+ K- BEHERA GENERAL 2000100 No—
17
Order
ABLAPL- Dtd. ~ (Se:
)6 190565/2025(12.11.2025 12405/2025 B+ K- BEHERA GENERAL 2025_1p- [BAIL-1 No—
17
Order
ABLAPL- Dtd. (Se:
)7 190566/2025(12.11.2025 12408/2025 B+ K- BEHERA GENERAL 20950100 No—
17
Order
ELPET- Dtd. (Se:
)8 190567/2025(12.11.2025 16/2024 NIRANJAN ROUT GENERAL 2025-11— No—
19
Order
BLAPL- Dtd. (Se:
)9 190568/2025(12.11.2025 4026/2025 [P+ K- SRICHANDAN GENERAL 2025-10- No—
22
Order
CRLREV- Dtd. (Se:
)0 |90572/2025(12.11.2025 828/2025 |P-BEURA GENERAL 2025-11- No—
10
1 [90573/2025(12.11.2025 |CRLREV-  |P.BEURA GENERAL | lOrder (Se:




)2

)3

) 4

)5

) 6

)7

)8

) 9

0

817/2025 Dtd. No-
2025-11-
10
Order
TRP (C) - Dtd. (Se.
90575/2025(12.11.2025 "¢ -0, [BINDU SAGAR SWAIN GENERAL S095-06- [M-I-C R
23
MATA- FIRST (Se.
90635/2025|12.11.2025 22272023 | BEHERA GENERAL APPEAL No-.
WP (C) - (Se:
90637/2025|12.11.2025 55318/2014 |5 K SAMAL GENERAL No-.
WPC (OAC) — (Se:
90639/2025(12.11.2025 |7/ 7000 [T AHMMED GENERAL oA Branch |~
oJc- (Se.
90640/2025(12.11.2025 |50 00 |T AHMMED GENERAL Hoo
WP (C) - WRIT (Se:
90641/202512.11.2025 | /co° |T K MOHANTY GENERAL R ANCH-G 22;
RSA- SECOND (Se.
90642/2025(12.11.2025 |27 . |P K JENA GENERAL oopEAL  INew
RVWPET- CIVIL (Se.
90643/2025/12.11.2025 403/2023 P C DAS GENERAL REVISION |No-'
WP (C) - WRIT (Se:
90644/2025(12.11.2025 1,05 .. [P C DAS GENERAL R ANCH- Zg;
WP (C) - WRIT (Se:
90645/2025(12.11.2025 |2, - . [P C DAS GENERAL R ANCH-8 E;;
WP (C) - (Se.
90647/2025(12.11.2025 (o o), [R P BHAGAT GENERAL No-
42)
0JC— (Se:
90648/202512.11.2025  |'Sc0c 000 |T LENKA GENERAL 23;
WP (C) - WRIT (Se:
90651/2025(12.11.2025 |10 o |D GHADAI GENERAL ERANCH-2 e
WP (C) - WRIT (Se:
90653/202512.11.2025 |50 ') o IS DAS GENERAL raNCH-1 hee
SA- SECOND (Se.
90654/2025(12.11.2025 |70 oo, |S K BHUYAN GENERAL oopEAL  INew
WP (C) - (Se.
90655/2025112.11.2025 19108/2010 L. D SAHU GENERAL No—
WRIT
WP (C) - BRANCH (Se
90657/2025(12.11.2025 |/ 0o’ ., |D K TRIPATHY GENERAL (DTVISTON ng'
BENCH-1) '
WRIT
WP (C) - BRANCH (Se
90658/2025(12.11.2025 |/ o)° ., |D K TRIPATHY GENERAL (DTVISTON Tg;
BENCH-1) ‘
WP (C) - WRIT (Se:
90659/2025(12.11.2025 |/ o° ., |D K TRIPATHY GENERAL BRANCH  [No-

(DIVISION

103




1

2

3

4

5

6

7

BENCH-1) |

WP (C) - WRIT (Se:
90660/2025|12.11.2025 30516/2023 B D BISWAL GENERAL BRANCH-1 [No—.

WRIT
WP (C) - BRANCH (Se
90663/2025(12.11.2025 20686/2017 B D BISWAL GENERAL (DIVISION ng'
BENCH) |
CONTC- (Se:
90666/2025|12.11.2025 2401/2019 M K RANA GENERAL CONTEMPT | =~
WP (C) - (Se:
90675/2025|12.11.2025 12548/201¢6 M K RANA GENERAL No—
WP (C) - (Se:
90678/2025|12.11.2025 17634/2012 M K RANA GENERAL No—
WP (C) - WRIT (Se
90681/2025(12.11.2025 7445 /2021 M R SAHOO GENERAL BRANCH-7 ZZ;
WP (C) - WRIT (Se:
90686/2025(12.11.2025 36141/2021 M R SAHOO GENERAL BRANCH-5 g;;
WP (C) - (Se:
90688/2025(12.11.2025 M NAYAK GENERAL No-

4194/2006

22)
WP (C) - WRIT (Se:
90692/2025(12.11.2025 24571/2017 P K MOHANTY GENERAL BRANCH-6 SZ;
CRLMC- CRIMINAL |(Se:
90696/2025(12.11.2025 5182/2023 A K NAYAK GENERAL MTSC No.
MATA- FIRST (Se:
90706/2025(12.11.2025 94/2024 B B MALICK GENERAL APPEAL N
WP (C) - WRIT (Se:
90721/2025(12.11.2025 18036/2018 H K BHOL GENERAL BRANCH-8 gg;
RSA- SECOND (Se:
90731/2025(12.11.2025 106/2019 D SETHY GENERAL APDEAL Mo
WP (C) - WRIT (Se:
90736/2025(12.11.2025 14657/2013 P K LENKA GENERAL BRANCH-5 23;
CRA- CRIMINAL |(Se:
90738/2025(12.11.2025 154/1995 M R BARIK GENERAL APPEAL No-:
WP (C) - (Se:
90739/2025(12.11.2025 11277/2018 J R SAHOO GENERAL No—.
WP (C) - (Se:
90740/2025(12.11.2025 19485/2018 J R SAHOO GENERAL No-!
CRLREV- CRIMINAL |(Se:
90741/2025(12.11.2025 918/2020 U DAS GENERAL REVISION [No-:
WPC (OAC) - (Se:
90742/2025|12.11.2025 3038/2013 P K BARIK GENERAL OA Branch No—.
WP (C) — (Se:
90743/2025|12.11.2025 |/ 500 /5q74 |7 R SRHOO GENERAL No—
Order (Se:

WP (C) - WRIT
90746/2025|12.11.2025 N. ROUT GENERAL Dtd. No-
1754/2025 5000-01- BRANCH-2 34)




2

3

4

5

¥

8

)

0

1

7

01

(Se:
BLAPL-
90759/2025(12.11.2025 [2m°" IS K KAR GENERAL No-
34)
Order ‘
CRIMP- Dtd. (Se:
90772/2025(12.11.2025 |20 . |S. R. PATTNAIK GENERAL 09511~ No-
34)
10
Order (
CRLREV- Dtd. (Se
90786/2025(12.11.2025 |J/°0 ° . |DILLIP SAMAL GENERAL 09510~ No-
34)
28
Order ‘
CRLREV- Dtd. (Se:
90787/2025(12.11.2025 |20 " IDILLIP SAMAL GENERAL 095-10- No-
34)
28
WA- gijer (Se:
90791/2025(12.11.2025 |/ o o0 [U.DAS GENERAL 09510~ No-
34)
14
WP (C) - giger (Se
90811/2025(12.11.2025 ) oo, 0. B D BISWAL GENERAL 09510~ No-
34)
17
WP (C) - WRIT (Se:
90820/2025(12.11.2025 ) 00", 0 |C RANA GENERAL R ANCH-3 13%2)—
WP (C) - WRIT (Se.
90824/2025(12.11.2025 |Joo=0” . |C RANA GENERAL BRANCH-2 o
WP (C) - WRIT (Se:
90829/2025(12.11.2025 |, =" S NAYAK GENERAL R ANCH-1 1;8)—
Order
ABLAPL- Dtd (Se
90830/2025(12.11.2025 [/ 0" |BIBHUDUTTA SURYAVANSHI GENERAL 09811 No-
30)
11
WP (C) - WRIT (Se
90832/2025(12.11.2025 |} 'o)" . |S NAYAK GENERAL R ANCH-3 Ifg)_
ABLAPL- (Se.
90836/2025(12.11.2025 |70 |G K SAMAL GENERAL BATL-1 N
WP (C) - (Se.
90847/202512.11.2025 |/ 0,0 |P BEHERA GENERAL N
WP (C) - WRIT (Se:
90848/202512.11.2025 ). o0’ 0 [P K SWAIN GENERAL R ANCH-3 13«3))—
WP (C) - (Se:
90849/202512.11.2025 |)oocc” 0, [P K SWAIN GENERAL No-
33)
Order
RSA- Dtd. SECOND (Se.
90850/202512.11.2025 | 70,7 oo |J. P. KAR GENERAL 055012 |lampoar i
31
8 [90851/2025(12.11.2025  [WP(C) - P K SWAIN GENERAL | | (Se:




0

1

2

3

4

5

6

7

8

9

0

1

2

'3

130644/2025 | | | No-!
Order
CRLREV- Dtd. (Se:
90852/2025|12.11.2025 |70 0o 3. P. KAR GENERAL S025 11~ R
11
WP (C) - (Se.
90853/202512.11.2025 307 <M NAYAK GENERAL R
WP (C) - (Se.
90854/202512.11.2025 |0 =0 0o L K NAYAK GENERAL Mo
WP (C) - WRIT (Se:
90855/202512.11.2025 |7 7" 0 <[P PARIDA GENERAL R ANCH-4 Tg;
WP (C) - WRIT (Se:
90857/202512.11.2025 |37 -0 o P BEHERA GENERAL R ANCH-2 Eg;
WRIT
WP (C) - BRANCH (Se:
90858/202512.11.2025 |00’ o o |P BEHERA GENERAL (DTVISION Tig'
BENCH-2) '
WP (C) - (Se:
90859/202512.11.2025 |50 oc0” o o |P BEHERA GENERAL No-
115
WP (C) - WRIT (Se:
90860/202512.11.2025 |50 oo’ o o |P BEHERA GENERAL R ANCH-6 gz;
WP (C) - WRIT (Se:
90862/202512.11.2025 |7, o0 o< |P BEHERA GENERAL ERANCH-8 ﬁi;
_ (Se:
90867/2025|12.11.2025 |CONTC J BEHERA GENERAL No-
3184/2025 41)
WP (C) - WRIT (Se:
90870/202512.11.2025 | 7ol o P BEHERA GENERAL BRANCH-1 o
WP (C) - WRIT (Se:
90871/202512.11.2025 |;, 00" |P BEHERA GENERAL ERANCH=2 o
cMP- (Se.
90873/202512.11.2025 | _o7° o . |P BEHERA GENERAL Mo
ABLAPL- (Se.
90875/2025|12.11.2025 |7 o © o o[PS DAS GENERAL Mo
ABLAPL- (Se.
90876/2025|12.11.2025 [0 " o[PS DAS GENERAL R
(Se:
BLAPL- SUSAMAN BISWAS@SUSABHAN

90878/2025|12.11.2025 [T o 0 o GENERAL BATL-2 Tg)
(Se:

CONTC-
90880/2025(12.11.2025 4691/2025 B RANA GENERAL No-
10)
(Se:

CONTC-
90882/2025(12.11.2025 P N PATTANATK GENERAL No-
5250/2025 10)
CONTC- (Se:
90883/2025|12.11.2025 |, oo o P K NAYAK GENERAL CONTEMPT | "
'8 [90889/2025(12.11.2025  |[RPFAM- A SUNDARAY GENERAL | | (Se:




9

0

1

2

3

7

8

9

| 1269/2025 No-
LAA- (Se:
90890/2025|12.11.2025 23/2025 P K DASH GENERAL No—
RSA- (Se:
90892/2025(12.11.2025 434/2024 A MOHANTY GENERAL No—
MATA- (Se:
90893/2025(12.11.2025 256/2024 D BARIK GENERAL No—
BLAPL- (Se:
90895/2025(12.11.2025 6872/2025 S N MISHRA GENERAL BAIL-1 No—
WRIT
WP (C) - BRANCH (Se:
90898/2025(12.11.2025 7930/2025 K SAHOO GENERAL (DIVISION ng'
BENCH-1) |
WP (C) - (Se:
90900/2025(12.11.2025 31230/2025 K SAHOO GENERAL No—y
104
WP (C) - (Se:
90901/2025(12.11.2025 31230/2025 K SAHOO GENERAL No—'
104
ABLAPL- (Se:
90902/2025(12.11.2025 K SAHOO GENERAL No-
6687/2025 ,
104
WP (C) - WRIT (Se:
90903/2025(12.11.2025 28439/2025 P K MISHRA GENERAL BRANCH-5 gg;
WP (C) - WRIT (Se:
90904/2025(12.11.2025 30077/2025 P K DASH GENERAL BRANCH=3 23;
ABLAPL- (Se:
90905/2025/12.11.2025 12353/2025 S MALLICK GENERAL No-
33)
Order
WP (C) - Dtd. WRIT (Se:
90907/2025/12.11.2025 9783/2010 MANOJ KUMAR PANI GENERAL 2025-11— |BRANCH-2 |No—
10
Order
BLAPL- Dtd. (Se:
90908/2025(12.11.2025 1545/2025 MANOJ KUMAR PANI GENERAL 202511 No—
10
Order
ABLAPL- Dtd. (Se:
90910/2025(12.11.2025 124722025 MANOJ KUMAR PANI GENERAL 20950100 No—
17
Order
WP (C) - Dtd. (Se:
90921/2025(12.11.2025 99391/2025 SARAT KUMAR PRADHAN GENERAL 2025-08— No—
20
Order
CMP- Dtd. (Se:
90923/2025|12.11.2025 907/2025 |E- R. SWAIN GENERAL 202511 No—
10
Order _
90925/2025(12.11.2025 |CREMC~ JUDHISTHTR SAHOO GENERAL Dtd. (Se
2810/2025 202511 No—




)0

)1

07

Order
CMP- Dtd. (Se:
90926/2025(12.11.2025 |0 o . |JUDHISTHIR SAHOO GENERAL 02601 R
20
Order ‘
ABLAPL- Dtd. (Se:
90928/2025(12.11.2025 [,Z "0 |S. CHOUDHURY GENERAL S095-11- [BAIL-1 No-
14)
11
Order
ABLAPL- Dtd. (Se.
90930/2025(12.11.2025 ([0, |S. CHOUDHURY GENERAL S09s-1p. [BAIL-1 Hoo
16
Order
ABLAPL- Dtd. (Se:
90932/2025(12.11.2025 [ 20" |S. CHOUDHURY GENERAL 09511~ N
11
Order
BLAPL- Dtd. (Se:
90938/202512.11.2025 [’ "" . o R K BARIK GENERAL 01301~ R
21
Order ‘
WP (C) - Dtd. WRIT (Se
90942/2025(12.11.2025 |2, 0" [PARTHA SARATHI DAS GENERAL 2025-11 |BRANCH_T bllg)—
12

NIC



